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(PKS)VC,'(TVR)N(A) 

OCTOBER 7,1994. 

This application is treated as 

lbeing listed for to-day although it 

stood posted to 3-11-1994. 

The 	applicant has 	since 	filed 	a 

memo 	seeking 	leave to 	withdraw 	this 

appli-cation 	with 	liberty 	to 	renew 	the 

sameif need 	be, at a later stage. 	The 

memo 	is 	read 	and 	recorded. 	In 	terms 

of 	the 	same, 	this application 	stands 

dismissed 	as 	withdrawn with 	liberty 

to 	the 	applicant 	to renew 	the same at 

a 	later 	stage 	if 	it becomes 	necesary. 
ol / 

( All 	the 	contentions raised 	herein 	are 

., left open 
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